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1978-79 4 1. 67 265.55 

1979-80 5 3.07 610. 10 

1980-81 5 3.06 1634.00 

1981-82 6 3. 81 1464.75 
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1976-77 152.94 

1977-78 sn. 16 
1978-79 86.55 

1979-80 77. 10 

1980-81 152.84 

1981-82 274.62 
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Charter of demand from Depot Kamgar 
Union, Central Ordnance De'pot, Jabalpur 

1379. SHRI BABURAO PARANJPF.: 

SHRI J. S. PATIL: 

Will ~ Minhiter of DEFENCE be 

pleased to state: 

(a) whether he has received a charter 
of demands from the Depot Kamnar 
Union, Central Ordnance Depot a ~

• pur; 

(b) if so, what are they; and 

<c) the steps Government propose to 

take to remo\·e tbc grievances of the em-
ployees? · 

THE DEPUTY MINISTER JN THE 

MINISTRY OF DEFENCE (SHRY K. 
P. SINGH DEO): (a) Yes. Sir. 

(b) The chartei: contalns the following 
demands:-

(i) Payment of Bonus;. 

(ii) Appointfflent of Doc:ror. 

(iii) Regularisation of 59 casual em-
ployees. 

(iv) Fixation of pay scales for can-

teen employees. 

(v) Disbandment of Returned Store 
Sub Depot Workshops not to be _im-
plemented. 

(vi ) Implementat1on of 

Classification Committee-cum 
. Committee Reports. 

Expert 
Oberoi 

( c) The si:rievances are under consi-
deration. 

Excise Duty on Improved Wood 

1380. SHRT AMAR ROYPRADHAN: 
Will the Minister of FINANCE be plea&-

ed to state: 

(a) whether it is a fact that excise 

duty has been imposed on improved wood 
from 1st March, 1982; and 

( b) if so, whether improved wood co-
vers seasoned timber? 

THE MINISTER OF STATE JN THE 

MINISTRY OF FINANCE (SHRI 
SAW AI SINGH SISODJA): (a) Jmprov. 
ed wood which was classifiable under 
the residual It.em 68 of the C"?n!1al Ex-

cise Tariff Schedule at 8 per cen'.. 11d 




